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(i) A copy of the Review (Hindi period from 1st April, 1977 to
and English versions) by the Gov- 30th September, 1977,
ernment on the working of the
Board of Apprenticeship Training (ii) Annual Report of the Bihar
(Northern Region), Kanpur, for State Forest Development Corpo-
the year 1979-80. ration Limited, Patria, for the
_ period from Tst April. 1977 to
[Placed in Library. See No. LT- 30th September, 1977 along with
2271/811]. the Audited Accounts and the
comments of the Comptroller and
I nex : g9 CEO T4 Auditor General thereon.
qr e wie A Wiz 71 W €EIAE [Placed in Library, See No. LT-
A T 2279/81].

= % o (b) (i) Review by the Govern-
WL WERQ ¢ TAF Iz Far g | ment on the working of the Kerala
Forest Development Corporation

REVIEWS ON AND ANNUAL REPORTS OF Limited, Kottayam, for the year

NaTioNAL FEDERATION OF STATE Co- ending 30th June, 1978
OPFRATIVE BaNnkg LTD, BomBAY FOR : '
1979-80, Binar STaTe ForReEsT DEVELOP- (ii) Annual Report of the
MENT CORPORATION LTD. PATNA FOR THE Kerala Forest Development Cor-
PERIOD FROM 1-4-1977 TO 30-9-1977, poration Limited, Kottayam, for
KeraLa ForesT DeveLOPMENT CORPO- the year Ending 30th June, 1978
RATION LtD. KOTTAYAM FOR THE YEAR along with the Audited Accounts
ENDING 30TH JUNE, 1978 ETC,, ETC. and the comments of the Com-
ptroller and Auditor General
THE MINISTER OF AGRICUL-, thereon, .
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI (3) Two statements (Hindi and
BIRENDRA SINGH RAO); I beg to English versions) showing reasons
lay on the Table: for delay in laying the papers

mentioned at (2) above.
(1) (i) A copy of the Annual

Report (Hindi and English versions) [Placed in Library. See No. LT-
of the National Federation of State 2280/81].
Cooperative Banks Limited, Bom-
bay, for the year 1979-80 along with (4) A copy of the Detailed De-
Audited Accounts. mands for Grants (Hindj and Eng-
lish versions) of Ministry of Civil
(ii) A copy of the Review (Hindi Supplies for 1981-82. ([Placed in
and English versions) by the Gov- Library. See No. LT-2281/81].
ernment on the working of the
National Federation of State Co- REVIEWS ON AND ANNUAL REPORTS OF
operitive Banks Limited, Bombay, NaTtionaL CooreraTiVE HousInG FeDk-
for the year 1979-80. rATION, LTpD. New DerLHr ror 1979-80,
. . NaTtioNaL COOPERATIVE DAIRY FEDER.:-
22,5:};‘;‘;‘1 in Library. See No. LT- TI0% OF INDIA, NEW DELHI FOR 1978-78

AND A STATEMENT FOR DELAY ETE, ETC
(2) A copy each of the follow-

ing papers (Hindi and English THE MINISTER OF STATE iN
versions) under section 619A of the THE MINISTRY OF AGRICULTURE
Companies Act, 1956:— AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): I
(a) (i) Review by the Govern- beg to lay on the Table:
ment on the working of the Bihar
State Forest Development Corpo- (1) (i) A copy of the Annual Re-

ration Limited, Patna, for tha port (Hindi and English versions)
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of the National Cooperative Hous-
ing Federation Limited, New Delhi,
for the year 1979-80 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
National Cooperative Housing Fede-
ration Limited, New Delhi, for the
year 1979-80,

[Placed in Library. See No, LT-
2282/81]. )

(2) (i) A copy of the Annual
Report (Hindi and English versiong)
of the Notional Cooperative Dairy
Federation of India, New Delhi, for
the year 1978-79 along with  the
Audited Accounts.

(i) A copy of the Review (Hind:
and English versions) by the Gov-
ernment on the working of the
National Cooperative Dairy Federa-
tian of India, New Delni, for the
year 1978-79.

(3) A statement (Hindj and Eng-
lish versions) showing reasons for
delay in laying the papers mention-
ed at (2) above.

[Placed in Library. See No. LT-
2283/81).

(4) A statement (Hindi and Eng-
lish versions) explaining reasons
for not laying the Annual Report
of the National Seeds Corporation
Limited, for the year 1979-80 within
the stipulated period of nine months
after the close of the Accounting
Year. [Placed in Library. See No.
LT-2284/81].

(5 A copy each of the following
papers (Hindi and. English versions)
under sub-section (1) of section
619A of thg Companies Act, 1956: —

(i) Review by the Government
on the working of the Central
Fisheries Corporafion Limited,
Howrah, for the year 1975-76.

(ii) Annual Report of the Cen-
tral Fisherieg Corporation Limited,

CHAITRA 16, 1903 (SAKA)

Rule 377 <06

Howrah, for the year 1975-76
along with the Audited Accounts
and the comments of the Com-
ptroller and Audites General
thereon.

(6) A statement (Hindi and Eng-
lish versions) showing reasong for
delay in the laying the papers men-
tioned at (5) above.

[Placed in Library. See No. LT-
2285/81].

12.44 hrs.
MATTERS UNDER RULE 377

(i) ASsSAULT ON SHRI BHOGENDRA JHA
By P.A.C. ATt Guaziaeap, UP,

SHRI BHOGENDRA JHA (Madhu-
bani): Mr, Speaker, Sir, under Rule
377 as permitted by you, I am raising
this matter:

Having come to know that Police
in Ghaziabad had beaten up AITUC
workers after entering its district
office on the Ist of April, it was de-
cided in consultation with C.P.L
Group leader in this House Comrade
Shri Inderjit Gupta. that I should go
to Ghaziabad to ascertain the actual
facts. I reached Ghaziabad at about
5.15 p.m. on the 3rd April. Comrade
Jitendra Sharma, Ghaziabad District
Secretary of C.P.I. and another Com-
rade accompanied me from Delhi on a
taxi. We reached Ghaziabad after
5.15 pm. About 5 to 6 persons were
present in the District AITUC Office
situated at the site of what is known
as Meerut road.

While we took our tea in the office,
some more workers gathered and
narrated the story of the police re-
pression on them. After hearing
them, I began talking to them, about
the need to defend their hard-won
trade-union and other legal rights
without getting provoked or cowed
down. Just T had begun, one palice
Inspector named R. R. Pal appeared
and asked Te whether 1 was Bhog-
endra Jha, Member of Parliament,



